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MR, CHAIRMAN: Not at this time.

gHRI CHANDRIKA PRASAD: He
has taken my name. That 18 why I
*Have' to clarify it. 1 should be given
a change'to explain,
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.....

MR. CHAIRMAN: Whatever you
wanted to say you have said.
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*SHRI M KATHAMUTHU (Nage-
pattinam): Mr, Chairman, Sir, on'18th
November, 1972'in knswer to:a Ques
tion the' hon. Minister stiteq that mdre
than a lakh of applications from the
freedom fighters nad been received
and decisfons had been taken on
5000 applicstions. He further added
that one more year would be requived
to finglise the decisions on »ff' the
applications. I take ‘¢his opportasity
to urde upon him that fhis work must
be completed expeditidudly. I would
also suggest thdt a time schedule must
bé drawn up and the 'work must
be completed within the specifieq tar-
get date. The reascit for my suggést-
ing this course of action is 'thit 23
years affer bur Inhdependence the Cen-
tral Government ha¥y givert "{helr
thought to this question. I need’not
impress upon you that two and ?al!
decades ig :uﬁ\cipntly lon enouﬂ; to
demand  expeditious ucﬂon
matter. It hag already’ been
so long that it cannot brook (m
ther delay,

I would now like to bring te the
attention of the hon. Minister ‘cemain
practien]l difculties beihg wosd: by
ithe freeflomt fighters in' ‘processing
theiv applications for pensien....For
example, it is-Msivked that she prison
eertificate must besobisined-and fur-
nhhed ﬂmt with - m» mon

-{g. B

1“3“5 original speech was deliverad in 'l'a?m.
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When they go to get such a prison
certificate, the prison authorities guy
that the old records are not availsble
with them. What can they do? If the
prison certificate is not available,
ithen they are required to produce a
certificate from the distinguished po-
litieal leaders, MILA’s and MP's or
ex-MLA's and ex-MP's, who were with
them in the prison. I may he permit-
ted to say. that this 1s also another
wild-goose-chase. Here, I feel that
this condition must be relaxed The
Government can say that a certificate
of their imprisonment can be obtained
from the present Members of Parlia-
ment or frem the Members nf  the
State Legislatures. This will help
them a great deal in fulfilling the re-
quirements imposed by the Govern-
ments. I request that the hon Minis-
ter should give his serious thought
to these problemg in furnishing the
required information by the freedom
fighters ang in particular the Govern-
ment should relax the condition of
getting a prison certificate. I can give
you another example in this regard.
During 1940—1942 many people were
imprisaned in Deolali Prison which
was directly under the vontrol of the
Central Government. You will app-
reciate, Sir, that no records about this
Deolali Prison are avallable now If
the freedom fighters imprisoned in
Deolali Prison are enahled to get a cer-
tificate of their imprisonment from
the present Members of Parliament
or the Members of the State Legis-
latyre, they will then be able to gend
their applications for pension without
inordinate delay,

T would also ke to refer to another
relevant fact. The State Govern-
ments have recognised some fieedom
fighters and they are being given
pensibn. 1 ‘undervtand that their
applications also will be further
gerutinised, I do not understand the
need for serntiny in such cases and
# i» not necessary also. In the case
of ajpleations sent by the fresdom

fighters who have already been re-)

cogniged by the Stats Governments
and who are being glyen pension by
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the State Governments, decislons
can be taken without further seru-
tiny,

There is another kind of hardship
being faced by some of the freedom
fighters,. Some of them have under-
gone imprisonment intermittently for
a month, two months, three months
or four months. Their total period
of imprisonment might be even more
than a year. But the condition for
getting the pension is that they must
have undergone imprisonment for
six months at a stretch in one conti-
nuous term. If this requirement iw
not met, they are not eligible to get
the pension. Similarly, thouth one
might have undergaone imprisonment
at a stretch for a period less than six
months, say a few days less than rix
months, then also he is ineligihle to
claim the pension. Sir, I stronply feel
that there iz need for relaxing this
condition also.

I think, Sir, that there is the pro-
cedure of deducting the pension
amount being given hy the State Go-
vernment from the amount of
Rs. 200/- sanctioned under this
scheme There is already widespread
rumour that the State Governments
might stop their pension, which these
people have been getting for many
years ‘now. This will be unwarran-
ted hardship for the freedom fight
ers, I strongly urge upon the hon
Minister that some solution should
be found out to this problem.

Before 1 conclude, I would request
that the hon. Minister should bear in
mind the problemz being faced by
the freedom fightery in forwarding
their applications and he must ensurc
expeditious disposal of their applica-
tions. As I have guggested earlier
on, the conditions need not be so
rigid and wherever some relaxation
is required. it must be looked into by
the Government without any further
delay, because the freedom fighters
ste the torch-bearers of our freedom
movement.

" With these words, T conclude,
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brief as possible.
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SHRI KARTIK ORAON (Lohar-
daga): May I put one question to
the hon. Minister? It is very impor.
tant.

MR. CHAIRMAN: 1If I allow the
hon. Member, then I shall have to
allow g0 many other Members sitting
here. Under the rules, we have only
four Members to ask questions. Now,
the hon. Minister should be permitted
to finish his speech. If the hon.
Member haz got any suggestions to
:z;r, he can write to the hon. Mini-

SHRI KARTIK ORAON: Kindly
give me just ome minute,

MR. CHAIRMAN: No.
hon, Minister continue.
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The Lok Sabha then sdjourned till
Eleven of the Clock on Monday, De-
oember 11,'46%8/ aghhayaie ' 0, 189¢
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